
I 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH :: AT HYDERABAD. 

O.A. 445L94 	 Ot. of Oscision : 12.4.1994. 

1, T,M, Philipose 

P. Veera Mani 	 N 
GN, \Iasudeve 

4,, J.V.K, Ratnakar Rao 	 0. Applicants, 

(A) Union of India Rep, by: 

1. The General Manager, 
South Central Railway, 
Secunderabad — 500 371, 

2, Financial Adviser & Chief Accounts 
Oft'icer(Workshop, Stores & Traffic), 
South Central Railway, 
Secunderabad — 500 025, 

3. Chief Personnel Officer, 
South Central Railway, 
Secunderabad — 500 371. 

Statistical & Analysis Officer, 
South Central Railway, 

(a) Private Respondents :(Empanelled names) 

Smt. Bhagya Lakshini, Head Clerk, 
Statistical Branch, Headquarters, 
SC Rly,, Secunderabad-500 025, 

6' A.kM.Khairuddin, Head Clerk , 
Statistical Branch, Headquarters, 
South Central Railwyy, 
Secunderabad —500 025. 

7, Smt, K. Indira, Head Clerk, 
Statistical Branch, Headquarters, 
South Central Railway, 
Secunderabad — 500 025. of Respondents. 

Counsel for the Applicants 	: Mr. M.C. Pillai 

Counsel for the Respondents : Mr. V. Bhimanna!Addl.. C6SC 
R. 1 to:4, 

C OR A 

THE HON'BLE SHRI JUSTICE V. NEELADRI RAC : VICE CHAIRMAN 

THE HON'BLE SHRI A.B. GORTHI MEMBER (ADIIN.) 

. .2 

  



:3: 

Copy to:-. 

The General Manager, South Central Railway, Union of India, 
Secunderabade371 . 

2.; Financial Advisor & chief Accounts Of'f'icar(Workshop, Stores 
& Traffic), South Central Railway, Secunderabad-025. 

3: chief: Personnel Officer, South Central Railway, Sec'bad-371.4, 

4j. Statistical & Analysis Officer, South Central Railway, 
Secunderabad..025, 

5.' One copy to Sri. M.C.Pi]J.ai, advocate, CAT, Ilyd. 

6. One copy to Sri. \I.Hhjmanna, SC for Rlys, CAT, Hyd. 
1

. 

7 	One spare copy. 

R $ mi.. 
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OA 445/9 4 	 I  

ORDERS 	—: 	 Dt: 12.4.94. 

• L-1 fl. t •tasfl1 	'(ø lii 	
RAO, VICE CHAIRNAN) 

fltLC /T')J 1 H Ci1D' ADM±T  
L'1V.RU)u 	rujji 	ijn 	ilue: 	3- • LI 

	

- 	 In conducting the written test for promotion 
JUOL 	-'S 	• lana  

- 	 to the post of Office Superintendent Grade-Il (OS Gr.II), 

c - 	' 	t 	niii 	( t_IIU aic'ic;n' ' ita. 4:i-. 	•. 
80% maximum marks were.al1OttedLf0t narrativeCtyp.niiestionq 

-t 	ti 
* 	a5d/2'fl%bloflèflWere allotted for objective type questions. 

it i%  pleadedithat aU.ocationDOf eo% for narrative 

type questiOns is copt:rary to,the-Boa;d'S letter No. 

E(NG)_1_83/PMI65(PNMt1')t dated 17.4.1984 

RespondentS 5 and 6 were already prortoted 

as OS Gr.II on the basis of the performance in the 

written test Eand interview which was conducted 

ea=b. While it is pleaded for the applicant that 

the 7th resondent,Wh0 is 3rd in the panel,is not 

yet given promotion, Shri V.Bhimanna, learned standing 

counsel for the respondents 1 to 4 submitted that the 

order of promotion was already given to the 7th respon-

dent and she was posted at Hubli and she requested for 

extension of time for joining. It i_s also stated that 

even though five posts of OS Gr.II were notified, 

It is further 
stated for the respondents 1 to 4 that it is not yet 

	r 

contemplated to conduct any examination for filling up 

the remaining posts of OS Gr.II. In the circumstances, 

we fRgtxik do not feel it a proper case where any 

interim order can be given. Post the OA for final 

hearing on 3.6.1994 below admissions; for replies in 

the rneanwhi1e.N 

tGORC S )EL4DRI 
MEMBER (AiMN.) 	

(V. 	MO 

t VICE ChAIJjJcjç 
a 

Dated: 12th April, 1994. 
Open court dictation. fTh2 (Th 

7; vsn 	
y.7- 	

/ 

Rooms ________ 	 / 
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IN TH1 CENi11U__L ADMIl'7ISTRjTIVE TRB'JN&j 
HYDEw D BENCH AT HYDERADAD 

TEE HOE' EU1 NR.3USTICE V.NEELApJ pn 
VICE CHAIRMMT 

ND  

THE HON'BLE MR.AeB.GORTIII 3 MEMBER(AD) 
JD 

THE HON' BLE 	. TdCHANDRASEICIjAR REDJJY 
MEMBER(JIJDL) 

AN 

THE i HON'DLE 
 MR*R.FGARAJAN 

: M(AD?) 

Dateds  

QR*WJUNT - 

C.ANo•  

•T.ANo..  

and Interim irectjons 
Issued.  

AllWed 

Disp\osed. of 	h directiost I 	-- 
ssed. 

Djsrrjsed as withdrawn. 

Dismi 	for Lefault. 

No order as to costs. 

H 
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